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authors in the technique of writing for 
nao literates and children; and

(b )  if so, the details thereof?

The Minister of Education (Dr.
K. L. Shrimali): (a ) A  workshop for 
Children’s Literature is being con* 
ducted in Chandigarh.

(b ) A  statement is laid on the Table 
of the Lok Sabha. [See Appendix 
VIII, annexure No. 81.]

Shri Daljlt Singh: May I know what 
amount has been sanctioned for this 
proposal?

Dr. K. L. Shrimali: Sir, the hon.
Member will find this information in 
the statement.

Shri Kumaran: Is it the view o f  the 
Government that literary production 
is a matter just like the production 
of commercial goods and is it the 
reason why the unpoetic name 
“ literary workshop” has been adopted?

Dr. K. L. Shrimali: It is not a very 
happy word; I told the House pre-
viously also. But since the question 
was “ literary workshop” the answer 
was given in that form. I have already 
told the Ministry that we must think 
of some other word, because this does 
not fit in our context of things, and I 
hope we will be able to find a more 
suitable word for this purpose. But 
the whole idea is to bring the authors 
together in one place and to stimulate 
their ideas for the production o f lite-
rature for children and neo-literates 
for which there is a great dearth in 
our country.

Shri Thlnamala Rao: May I know if 
this expression “ literary workshop” 
has been borrowed from the American 
language or from Queen’s English?

Dr. K. L. Shrimali: Yes, it is very 
popular in the United States and this 
is a term which w e have borrowed in 
our vocabulary. But, as I said, I am 
not very happy about this word, and 
I think w e will be able to And a more 
suitable word.

Advance Agalawt fn r iin lia
•IMS. Shri E. V. K. Sampatfc: Will 

the Minister o f Finance be pleased to 
state:

(a) whether any decision has been 
taken recently to relax the provisions 
restricting advances against food* 
grains by scheduled Banks; and

(b ) if  so, the reasons therefor?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) Recently
with effect from  the 1st April, 1958, 
advances against foodgrains to the 
extent of Rs. 1 lakh at each o f the 
offices or branches of a scheduled bank 
opened on or after 1st January, 1958, 
and located at centres within a radius 
of 20 miles of which there is no office 
of any other scheduled bank, are not 
being taken into account for comput-
ing the permissible credit limits for 
the bank.

(b ) The relaxation has been made 
in order to facilitate the opening of 
branches in the rural areas.

Shri E. V. K. Sampath: May I know 
whether this relaxation is indicative 
of any improvement in our food posi-
tion or whether there is no need to 
check hoarding through curbs against 
advances by banks?

Shri B. R. Bhagat: No, Sir. The
relaxation, as I said, is merely to 
encourage the banking facilities for 
the rural areas or semi-urban areas 
under the conditions given in part (a) 
of the answer. So far as the ques-
tion of any improvement in the food 
situation is concerned, the Reserve 
Bank has gone into the matter recently 
in consultation with the Food and 
Agriculture Ministry and they have 
streamlined and evolved a regulating 
machinery so far as advances against 
foodgrains are concerned.

Shri Prabhat Kar: Previously the
limit was fifty thousand rupees. Now 
this limit is relaxed to one lakh. May 
I know how this is going to facilitate, 
as the Minister said, the opening o f  
the branches in the rural areas?
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S k it B. K- The limit has
been relaxed only In the case of 
bsrtmches in those areas where there 
are n o  branches at present. This is 
obviously to facilitate new branches 
coining up to cater to the needs of 
the areas. So far as the limits o f 
other banks are concerned, even the 
present regulation stipulates that no 
fresh credit limit in excess of fifty 
thousand rupees in any individual case 
is to be given. So that limit is appli-
cable to all except in the special 
cases.

Shri Prabhat Kar: May I know how 
many new branches have been opened 
In the rural areas as a result o f the 
relaxation o f this limit?

Shri B. E. Bhagat: The relaxation 
has come into effect only from the 1st 
of April, 1958 and one month is quite 
too early a period to say anything on 
this.

Shri Bimal Ghose: May I know if 
any applications have been received 
by the Reserve Bank by now for the 
opening o f branches? Because, if 
branches are to be opened, applications 
have to be made to the Reserve Bank. 
Within this one month have any appli-
cations been received by the Reserve 
Bank for the opening of branches?

Shri B. R. Bhagat: For that I require 
specific notice and then w e may be 
able to supply that information.

Shri C. D. Pande: May I know
whether in making such advances, pre-
ference will be given to the original 
producer o f foodgrains, as in various 
areas there ace farmers who want to 
mortgage their grain with the bank, 
and they should be given preference 
over the businessmen?

Shri B. R. Bhagat: The present sys-
tem provides for advances against the 
pledging of warehouse receipts. A ll 
those farmers who put their grain in 
the warehouses under the Agriculture 
Ministry, that is, the Central W are-
housing Corporation, w ill be provided 
with all facilities.

Shri Viswanaiha Reddy: May
know whether this embargo on

advances against foodgrains is going 
to be a permanent feature or whether 
there is any near or distant possibility 
o f lifting this embargo, considering the 
level o f prices as they are going down 
just now?

Shri B. R. Bhagat: That depends
upon the conditions in the market. As 
long as there is an inflationary pres* 
sure on the food situation and as long 
as advances against these foodgrains 
are going to add to that pressure, 
there must be some regulatory machi-
nery. But it w ill be regulated or 
streamlined to suit the particular con-
ditions, as has been done recently by 
the Reserve Bank, in consultation with 
the Food and Agriculture Ministry.

Shri Ramanathan Chettiar: What is 
the total amount o f advances by Sche-
duled banks against foodgrains as on 
April 1, 1958 and what is the percent-
age that the Scheduled banks are 
advancing against foodgrains?

Shri B. R. Bhagat: To the first part 
of the question, I am prepared to give 
the answer. At the beginning—not at 
the end— of April 1958 the total ad-
vanced against foodgrains by Sche-
duled banks was Rs. 14-08 crores 
which is, I think, very much less than 
Rs. 43-11 crores at the end of May,
1957. That system has worked and it 
has effectively checked the inflationary 
pressure. As to percentage o f the 
total advanced by Scheduled banks, I 
will have to work out and for that, I 
need specific notice.

Mr. Speaker: Next question.

Shri Viswanatha Reddy: May 1 ask
one question?

Mr. Speaker: I have allowed a num-
ber o f questions. It is not a matter 
which can be disposed of in the Ques-
tion hour.

Shri Prabhat Kar: Only one ques-
tion.

Mr. Speaker: I am sorry. I have
allowed three questions to Shri Pra-
bhat Kar. This is an endless matter. 
This ought to be discussed.
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Skd Prabhat Kar: Only one ques-
tion.

Mb’. Speaker: Then I will have to 
allow Shri Viswanatha Reddy also. 
Next question.
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(a) and (b). No new machine has 
been devised to test underground 
water. The Geological Survey of 
India have been using the standard 
instruments employed in geological

investigations, geophysical survey* and 
hydrological testa. However, the 
Geophysics Section of the Geological 
Survey o f  India has designed an 
Electro-magnetic prospecting equip-
ment, which has so far been used only 
for prospecting for ore bodies but 
would be used for location of ground 
water under favourable conditions 
also. This is, however, not an inven-
tion, as similar equipment is in use in 
other countries alVo.
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Shri Achar: Can this machinery be 
made available for the use of ordinary 
people to sink wells?

Shri K. D. Malaviya: No. This work 
of geophysical survey is conducted by 
the Geological Survey of India. We 
have only designed this instrument. 
Still we are not sure whether this can 
be utilised on a large scale. We are 
not sure of its results We are just 
trying to examine whether it can 
serve usefully in regard to water also.

Shri Kamal Singh: May I know how 
far Exploratory Tube-well Sunk by 
the Food and Agriculture Ministry 
have served the purpose of giving 
information about underground water?

Shri K. D. Malaviya: This does not 
arise out of the question.

Punjab University Camp College
“I960. Shri Vajpayee: Will the

Minister of Education be pleased to 
state:

(a) whether it is a fact that the 
Delhi University have proposed that 
the Punjab University Camp College




